[ 7 December, 2023 ]

West Bengal. Recognizing the potential of this demographic and understanding the
need for inclusive growth, special skill development schemes have to be designed to
empower these individuals and catalyze positive change in their lives. Tea garden
educated youths often face limited opportunities due to the absence of tangible
assets.

To address this, skill development initiatives must be strategically crafted to
offer a diverse range of training programs, equipping them with practical skills that
extend beyond traditional agricultural practices. These schemes must focus on
vocational training, entrepreneurship development, and technology adoption.

Vocational training must enable the youths to acquire skills in demand, opening
avenues for gainful employment. Entrepreneurship development programs have to
nurture their ability to create and manage small enterprises, fostering a spirit of self-
reliance. Moreover, integrating technology into these initiatives will ensure the youths
are well-versed in modern practices, enhancing their competitiveness in the
contemporary job market.

Digital literacy, e-commerce training, and exposure to emerging technologies
will equip them to navigate the evolving economic landscape.

By providing them with the tools and knowledge needed to thrive in diverse
fields, these initiatives will pave the way for a brighter and more prosperous future for
the unique demography, fostering sustainable development in the tea garden
communities.

| urge upon the Government, through you, to take necessary steps in the
matter and, in the larger public interest, provide skill development scheme to the
educated and semi-educated youths of the concerned States.

MR. CHAIRMAN: The following hon. Members associated themselves with the
Special Mention raised by the hon. Member, Shri Kamakhya Prasad Tasa: Dr. Sasmit
Patra (Odisha), Dr. Fauzia Khan (Maharashtra), Dr. John Brittas (Kerala), Ms. Indu
Bala Goswami (Himachal Pradesh), Shrimati S. Phangnon Konyak (Nagaland), Dr.
Amar Patnaik (Odisha) and Shri Abir Ranjan Biswas (West Bengal).

[THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARMA) in the Chair.]
Demand to protect railway printing presses

SHRI ELAMARAM KAREEM (Kerala): Mr. Vice-Chairman, Sir, the Railway Board had
decided to close down its five printing presses by March, 2023. These include the
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printing presses of Central, Eastern, Northern, Southern, and South-Central
Railways. But, the decision was not implemented due to the strong objection raised
by the workers and trade unions. The Railway Board has released an order, dated
03" May 2023, referring its previous orders on this subject and reiterated the decision
to close down the presses. To meet up the uninterrupted supply of revenue earning
items such as UTS, PRS, ATVM tickets, RTC for MLA/MLC/APC, various types of
passes, safety forms related with train movement, signalling, medical forms related
with treatment and personnel forms related with staff matter, the existence of the
Railway Press is required. In practical experience it is observed that the suppliers are
not performing their duties in a proper way. The quality of materials is also not up to
the mark. They are failing to supply the materials in right time, right quantity and right
quality. Due to paucity of materials, train movement can suffer badly. So outsourcing
in Railway Presses is required to be avoided in the interest of rail users and ralil
movement. In this scenario, | hereby urge the Government to instruct the Railway
Board to withdraw its decision and facilitate smooth operation of all the Railway
Printing Presses in India. Thank you.

THE VICE-CHAIRMAN (SHRI KARTIKEYA SHARMA): The following hon. Members
associated themselves with the Special Mention made by the hon. Member, Shri
Elamaram Kareem: Shri P. Wilson (Tamil Nadu), Dr. Amar Patnaik (Odisha), Dr.
Kanimozhi NVN Somu (Tamil Nadu), Dr. Sasmit Patra (Odisha), Shri Binoy Viswam
(Kerala), Dr. John Brittas (Kerala), Shri Abir Ranjan Biswas (West Bengal), Shri
A.A. Rahim (Kerala), Shri Sandosh Kumar P. (Kerala), Dr. V. Sivadasan (Kerala)
and Dr. Fauzia Khan (Maharashtra).

Demand to implement PM-KUSUM scheme in Odisha

1 Foligent @M (AST) : HEIGY, T 3R TAIBRUNY ol HATAT 7 fharl Bl
R 3R ¥ [SoTell gar™ BT & oY 2019 # 19 Gedl & dgd fquiord digd-
A (VETTHAT B Sott JgRef Ud S FeRifar) drea fBar 81 gea-u §
10,000 HMEATC AR $Holl HIF I WU MAA & ,GcH-d1 & d8d 20 A
TSI IR YU BT RATIAT BT &g & AR gTh -1 H 15 AT GRS A
S 4uf BT ARTHROT IS B I8 IS AR AR 2, I ARBRI g/
HoTl 718 AN & AR TR GARTRT WHhd 3R S &1 Sl 71 NS TRBR 7 g -
&1 & T8 10,741 TSN HR UUT DI WITIAT 3R TCh-Hl b Tad 50,000 STThITd
Rre & IS PV 4ui & FRIH01 BT A1 B 2| Teilfs RIdaR 2023 T B 5,741
AR U Wigd fvy MU & ,RH 9 1,204 gedh-1 & dgd RId f6y 10 81 596




